IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 18.05.2022
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)
WRIT
BRANCH ;ie
34 35285/2 |18.05.202 [WP(C)/10813/20 (DIVIS _
4 SURENDRA DAS 022 5 9 Ton Ti6
BENCH-
2)
(Se
at
34 P.R.SWAIN 35289/2 |18.05.202 |[CONTC/1580/202 No—
5 022 2 2
116
)
(Se
at
24 S pASH 8;;95/2 ;8.05.202 22LAPL/3787/2O No-
116
)
(Se
at
34 PRAKASH KU JENA 35304/2 |18.05.202 ABLAPL/3778/20 No-
7 022 2 22
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)
(Se
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34 PRAKASH KU JENA 35306/2 |18.05.202 ABLAPL/3775/20 No-
8 022 2 22
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)
(Se
at
34 PRAKASH KU JENA 0230872 |18.05.202 |ABLAPL/3774/20 No-
9 022 2 22
116
)
(Se
35 35316/2 |18.05.202 at
0 A.B.MALLICK 022 5 CRLMP/872/2022 No-

116




(Se
at
35 | D MOHAPATRA 35332/2 |18.05.202 BLAPL/3723/202 |, No-
1 022 2 2
116
)
(Se
at
35 g S.DASH 35334/2 118.05.202 |oppn 38472022 |c. No-
2 022 2
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)
(Se
at
35 g S.DASH 35336/2 118.05.202 |ppn 3832022 |c. No-
3 022 2
116
)
(Se
35 |, PRADEEP KUMAR 35341/2 118.05.202 WP(C)/18660/20 |, ;t_
4 MOHANTY 022 2 21 : °
116
)
(Se
at
35 |, b K. PATRI 35347/2 118.05.202 BLAPL/3980/202 |, No-
5 022 2 1
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)
(Se
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2% |5 jmaDAN Das 25357/2 |18:05-202 lopra /44872021 c.0. AL o
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(Se
35 35361/2 |18.05.202 [BLAPL/3692/202 at
24 S. K. SINGH 025 5 5 C. No-
1)
(Se
35 35363/2 |18.05.202 [BLAPL/3698/202 at
s |4 MANOJ KUMAR PANI | o7 5 5 C. No-
1)
(Se
35 35369/2 |18.05.202 at
5 |° R.K. ROUT 022 5 CRLA/96/2022 C. No-
1)
(Se
36 35374/2 |18.05.202 at
5 |4 R. K. BARIK 025 5 CRLA/607/2020 |[C. No-
1
(Se
CRIMIN
36 1 MANOJ KUMAR PANT >0 0/2 [18.05.202 cpn/933/2021 |c. AL at
1 022 2 No-
APPEAL
1)
36 |3 |MR. JAGAJIBAN 135389/2 |18.05.202 [WP(C)/27871/20 [C. (Se




2 PRADHAN 022 2 21 at
No-
1)
(Se
36 35413/2 |18.05.202 at
%3 |s. k. sve o ; CMP/434/2022  |C.O. o
1)
(Se
36 35414/2 |18.05.202 [BLAPL/3511/202 at
4 3 S.K. BEHERA 022 5 5 C.O. No-
1)
36 35416/2 |18.05.202 WP(C)/12554/20 WRIT a(l?:e
5 4 P.K. JENA 022 5 59 C.O. BRANCH No-
-1
1)
(Se
36 110 |p.x. MOHANTY 35420/2 118.05.202 | p1 e 669/2019 |C.O. at
6 022 2 No-
1)
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